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in the Sutlej basin alone to over 2,607 sq. kms. Chenab and Ravi, similarly, 

have 90 glaciers, Spiti-71, Parbati-36 and Beas -6. Studies have also shown 

that glacial volumes are reducing. It was revealed that 19.10 cubic km of 

water which was stored in 19 glaciers in 1962, was reduced to 14.71 cubic km 

in 2001— a loss of 23 per cent. Due to mercury having touched record high, 

Kinnaur witnessed flash floods on 24th & 25th June, 2005. Water in Sutlej 

rose to 5,000 cusecs, resulting in devastation. It is a problem of gigantic 

proportions in every sense of the term. Therefore, Sir, this grave issue needs 

to be tackled on a war footing at national level. It may be noted that burst in 

the artificial lake in Tibet which feeds Pareechhu, further worsened the 

situation, resulting in the shut down of Naptha-Jhakri power complex. 

Receding glaciers, shrinking forests, drying up water resources, ebbing ground 

water level, floods are national phenomenon, which are not confined to any 

one State only and which need to be handled at national level. Thank you. 

PROF. SAIF-UD-DIN SOZ (Jammu & Kashmir): Sir, there should be a 

discussion on it. It is a very important subject. I want your observation. 

SHRI SURESH BHARDWAJ (Himachal Pradesh): Sir, I associate myself 

with the Special Mention made by Dr. Gyan Prakash Pilania. 

SHRI KRIPAL PARMAR (Himachal Pradesh): Sir, I associate myself with the 

Special Mention made by Dr. Gyan Prakash Pilania. 

DR. K. KASTURIRANGAN (Nominated): Sir, I also associate myself with the 

Special Mention made by Dr. Gyan Prakash Pilania. 

Concern Over Sick Industrial Units In The Country 
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Demand for cancellation of advance licence for import of  

arecanut in the country 

SHRI JANARDHANA POOJARY (Karnataka): Sir, the subject of my Special 

Mention is, import of arecanut. 

As this august House is aware, India is the largest producer of quality 

arecanut in the world. The country is self-sufficient in arecanut with Karnataka 

and Kerala contributing a substantive portion. More than 60 lakh families are 

dependent on production and processing of arecanut in the country, directly 

and indirectly. 

Notwithstanding this position, a large quantity of substandard arecanut is 

imported through approved channels and also smuggled clandestinely into the 

country in large-scale from Bangladesh, Myanmar, Sri Lanka, Indonesia and 

other countries. The import has increased phenomenally from 545 tonnes to 

21452 tonnes over a period from 1994-95 and 2002-03. Such dumping of poor 

qualify arecanut is adversely ^affecting the interest and earnings of the poor 

indigenous arecanut growers. 

Sir, when the Pepper and Clove growers of India faced a similar crisis, the 

Central Government promptly intervened and cancelled the Advance Licence for 

Import of these items in order to protect the Indian growers of Pepper and 

Clove. The Government of Karnataka and Kerala have requested the Centre 

to similarly intervene and save the interest of the country's arecanut growers 

by: 

†Transliteration in Urdu Script. 
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